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FTY, A AT vd Yo Wy
(e sic wfreqor fawmT)
g

T2 faeett, 19 STaT, 2026

Ar.H1[. 44(3).— st AT Fard afaf@aw, 1951 (1951 &7 61) Fir &mT 3 F IT-81=T (1)
T Y& QTTRAT T TART X gU, e 1 ALY T ST o Gl § 91 a« gar (Fa+) =,
2016 ¥ 3T 3T FLTEA A o0 vagr Awferfed e aardt g, 9 -
1. (1) = =HT &7 I T a9 ga7 (Fa9) gerge Faamaet, 2026 Fgl ST T

(2) T TSI | T THTF T AT T T i |
2. AT a9 47 (Fa+) fAzamast, 2016 : -

(F) ATt & TF ALHT % eI AT a9 AT F TUI-HTT | FIT F o9 9T Uai o gaieerd
AT |l - F H, T HiaH H o aret “BrRy” wats Jo9m @y fiaq § o arel aggedr yae & o
Freferfera & wfawamfog BT srom, /e -

378 GI/2026 (1)
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‘B

T & TTHLEAF Fa« Afeem § T 17
AT T CT AT6eF Ud Higsequassey (F7asita ud qrivfeafas e AfgF § =2 15
Te)

AL TETT T ATHTERF (AT ior, Rt sie georis) qa #feF # €7 15
YT TETT HeT TTELE (TTHA 3T STA-He) Ja+ Ao § w2 15
e Faeers (e va ) Fa= dfeFa 7 wa¥ 14
T TTELEAT (TITUT T T4 I Afea | ¥a¥ 14
T ATEeAe (LT Ua Fferero) I Afea | wa¥ 14
& FAHTET (TTSTAF) I Hiead | =¥ 14
e FAHLET (FTeA) I Hiead | =¥ 14
T FAETET (TS U AT e #ier § &7 14
e FAELET (AT ATTHTT — THHT) I Hiead | Fa¥ 14
e aEeers (SUd) I Hiead | =¥ 14
A HTEAF (TSI U qriefearias wiem) FaT A H =T 13 %
A e (AT Ue i) AT A F T 13 7
A TR (FATIAT ST THATCET) I AR A =T 13 F
I AT (TRATSHT 7 37 SUdT) T A w13 F
AT HE (ST ) Sy Af i F 13 %
T HTEAH (Tl AT ATETATE) AT A H e 13 %
T HEEF (e fer-li) e Afw § = 13 %

(@) THT-ATT § A0 & ATAh [T Ao qTel T&l Aigd Tod TEhTl & AT AT a9 94T & (e
AT ¥ 9d9 a1 &l F Had JqgAi-ll @ H, BEr F JfiT o aret wEte & ou A

gfaeerioa fraT sTo, JmEa:-

“IT TTELETT (A1)

3T FATHTEF (ST

3T IAELER
(i) =9, FATIET A9 TEHT ST A7
(i) FRer, sTa THT =W

IT FAELEAF (T ITTAT)

T ATELEF (FTF TISAT TATT-| 3T FHTF FAT TATT-11)
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IT TAHLET (FATHETT THATT)

IT FAELEF (TTTETT TATT)

3IT e (R ue o)

IT FAELEF (L0 U THHIT)

IT TAELEF (AT U FifeTehT)

3T aqeera (o o= srfaer<y, s fore)

3T aqeers (o o= srfdar<y, aferdt fSem)

3T aqeers (o o= srfeerr<y, 2farft fSrem)

IT aqeers (Srar a1 sfawr<y, SAThier )

39 aEer (e a1 srfdeerdy, @rars )

I FeEes (e a9 gy, Fageer )

(
(
(
(
(
(
I FEer® (e a= afgswry, g )
(
(
(
(
(
(

3T Fqeers (ST o= srtaerr<y, et fSre)”

[T, &. 16016/03/2023 — TSR -1| (@)]

TTS9T FHTT ATEE, A< g+

feroquft: g A, famis 28 vy, 2016 #F A1.#1.f9. 924 (31) F T8d 9=a F TSI, AFTTT, |

EENTREAUE LD

F.d | @anf g | R

1. 110531 30.11.2016
2. 1107 30.11.2016
3. 172 1 27.02.2017
4. 180 =1 28.02.2017
5. 206 =1 08.03.2017
6. 262 31 17.03.2017
7. 1003(=1) 08.08.2017
8. 1036(31) 18.08.2017
9. 1452(=1) 27.11.2017
10. 1537(31) 21.12.2017
11. 1587(=1) 27.12.2017
12. 511(1) 29.05.2018
13. 289(31) 04.04.2019
14, 338 (1) 23.05.2025
15. 408(1) 24.06.2025
16. 575() 25.08.2025
17. 608() 08.09.2025
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS

(Department of Personnel and Training)

NOTIFICATION

New Delhi, the 19th January, 2026

G.S.R. 44(E).— In exercise of the powers conferred by sub-section (1) of section 3 of the All India Services Act,
1951 (61 of 1951) the Central Government, in consultation with the Government of Tripura hereby makes the following

rules further to amend the Indian Forest Service (Pay) Rules, 2016 namely:-

1. (i) These rules shall be called the Indian Forest Service (Pay) Amendment Rules, 2026.

(i1) They shall come into force on the date of their publication in the Official Gazette

2. In the Indian Forest Service (Pay) Rules, 2016:-

(a) In Schedule II- A Posts carrying pay above the Time Scale in the Indian Forest Service under the State
Governments, in the Table, for the entry “Tripura” appearing in the first column and the corresponding entry in the second

column, the following shall be substituted, namely:-

“Tripura

Principal Chief Conservator of Forests

Level 17 in the Pay Matrix

Additional Principal Chief Conservator of Forests & CWLW (Wildlife &
Eco-Tourism)

Level 15 in the Pay Matrix

Additional Principal Chief Conservator of Forests (Project Formulation,
Monitoring & Evaluation)

Level 15 in the Pay Matrix

Additional Principal Chief Conservator of Forests (Administration &
Public Relations)

Level 15 in the Pay Matrix

Chief Conservator of Forests (Planning & Development)

Level 14 in the Pay Matrix

Chief Conservator of Forests (WP & Survey)

Level 14 in the Pay Matrix

Chief Conservator of Forests (Research & Training)

Level 14 in the Pay Matrix

Chief Conservator of Forests (Territorial)

Level 14 in the Pay Matrix

Chief Conservator of Forests (Protection)

Level 14 in the Pay Matrix

Chief Conservator of Forests (IT & Statistics)

Level 14 in the Pay Matrix

Chief Conservator of Forests (Nodal Officer-FCA)

Level 14 in the Pay Matrix

Chief Conservator of Forests (EAP)

Level 14 in the Pay Matrix

Conservator of Forests (Wildlife & Eco-Tourism)

Level 13A in the Pay Matrix

Conservator of Forests (Monitoring & Evaluation)

Level 13A in the Pay Matrix

Conservator of Forests (Establishment & HRD)

Level 13A in the Pay Matrix

Conservator of Forests (Project Formulation & EAP)

Level 13A in the Pay Matrix

Conservator of Forests (Territorial Coordination)

Level 13A in the Pay Matrix

Conservator of Forests (Vigilance & RTI)

Level 13A in the Pay Matrix

Conservator of Forests (Territorial-1T)

Level 13A in the Pay Matrix”

(b) In Schedule-II B, Posts carrying pay in the Senior Scale of the Indian Forest Service under the State Governments including
posts carrying special pay in addition to pay in the Time Scale for the entry Tripura, the following shall be substituted,
namely:-

“Deputy Conservator of Forests (Head Quarters)

Deputy Conservator of Forests (EAP)

Deputy Conservator of Forests
(i) Director of Clouded Leopard National Park and
(i1) Director of Bison National Park

Deputy Conservator of Forests (Forests Utilization)

Deputy Conservator of Forests (Working Plan Division-I and Working Plan Division-II)

Deputy Conservator of Forests (Research Division)

Deputy Conservator of Forests (Training Division)

Deputy Conservator of Forests (Planning & Development)
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Deputy Conservator of Forests (Protection & FCA)

Deputy Conservator of Forests (IT & Statistics)
Deputy Conservator of Forests (District Forest Officer, North District)
Deputy Conservator of Forests (District Forest Officer, Dhalai District)

Deputy Conservator of Forests (District Forest Officer, West District)

Deputy Conservator of Forests (District Forest Officer, South District)

Deputy Conservator of Forests (District Forest Officer, Unakoti District)

Deputy Conservator of Forests (District Forest Officer, Khowai District)

Deputy Conservator of Forests (District Forest Officer, Sepahijala District)

Deputy Conservator of Forests (District Forest Officer, Gomati District)”

[F. No. 16016/03/2023 - AIS-II (B)]
RAJESH KUMAR YADAYV, Under Secy.

Note: The Principal Rules were published in the Gazette of India, Extraordinary, vide number GSR 924 (E) dated the
28" September, 2016

SL.No. GSR No. Date

1. 1105E 30.11.2016
2. 1107 30.11.2016
3. 172 E 27.02.2017
4, 180 E 28.02.2017
5. 206 E 08.03.2017
6. 262 E 17.03.2017
7. 1003(E) 08.08.2017
8. 1036(E) 18.08.2017
9. 1452(E) 27.11.2017
10. 1537(E) 21.12.2017
11. 1587(E) 27.12.2017
12. 511(E) 29.05.2018
13. 289(E) 04.04.2019
14. 338 (E) 23.05.2025
15. 408(E) 24.06.2025
16. 575(E) 25.08.2025
17. 608(E) 08.09.2025

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. swvestumar .

SRIVASTAVA




		2026-01-19T22:22:37+0530
	SARVESH KUMAR SRIVASTAVA




